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(c) the comparative details of
expenses incurred by the Government
on account of prevention measures
against rabbies  vis-a-vis  AIDS
during last three years ;

(d) whether it is also a fact that
anti-tabbies vaccines are being im-
ported from foreign countries in
addition to the quantity produced
indigenously ; and

(¢) if so, the details of quantity
and value of the vaccine imported and
those produced within the country
year-wise during the last three years ?

THYE MINISTER OF STATE
IN TNE MINISTRY OF HEALTH
AND FAMILY WELFARE
(SHRIMATI D.K. THARA DEVI

[ 25 MAR. 1992 ]

to Questions 114

SIDDHARTHA) : (2) Though once
full blown both the diseases, f.e.
Rabbies and AIDS, are nearly 100
per cent fatal, the former can be
revented even after the exposure if
vaccine is administered In time.
No such vaccine is available for AIDS
which can only be prevented at the pre-
infection stage by ensuring safety of
blood and behavioural modification-

(b) Therr is no National Rabies
Contiol Programme.

(¢) No such comparison is there-
fore, possible.

(d) Yes, Sir.

() The details are given in the
statement.

Statement

The details of quality of vaccine imported and produced within the country duringthe last
three years

Name of Vaccine produced

Quantity produced/imported

indigenously/imported

-

1989 1990 1991
Indigenous
(1) Neural Tissue Vaccine 40 million ml. 40 Million ml. 40 miltion ml.
Imported
(1) IMOVAX/VERORAB Nil Nil 1,28,000 doses
(2) PURIFIED CHICK N
embrye cell Vaccine * 12 lac doses
(3) Human diploid
Cell Vacc}ge ' 35,000 doses 35,000 doses 60,000 doses
*Information is not available.
|
|
Work ou pesticides by NIN ‘ (b) whether any follow up work
pes has boen undertaken on the subject
3545, SHRI B. K. HARI- and if so, details thereof ;
PRASAD : Will the Minister of

HEALTH AND FAMILY WEL-
FARE bz pleased to state :

(a) whther it 1s feet thaf in
1977 and so NIN, gyderabad had
dons som? pionecnng work on pestl
cld2; which his causcd dwarflsm
Wanilg:dy Syndreme) In Chlk
magu)ar and if so, detalls thereof,
indicating whether the ffnal repor;
on the droject has been grepared
aLd if so, when ;

(c) whether ICMR had done any
similar studies on the epilepsy due
to pesticides and frequent deaths due
to celphos and if so, details thereof ;
and

(d) whether the ICMR propose to
set up a full-fledged division at one of
its national laboratories to handle
this work intensively and effectively
in view of dangers, including cancer
associated with pesticides ?
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THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE
(SHRIMATI D. K. THARA DEVI
SIDDHARTHA) : (a) and (b) The
Indian Council of Medical Research
(ICMR) conducted a multi-institu-
tional multi-disciplinary study
betwwen 1985 and 1990 in Shimoga
District of Karnataka State. This
study had identified Handigodu
disease as a syndrome of genetically
determined  multiple  epiphyscal
dysplasia particularly affecting the
eipiphyses at hips, wrist, knee and the
spine producing vairable clinical and
radioligical syndrone of bone disease
and ceformtics. No eviaence is
available which would indicate that
the pesticides are the cause of
dwarfism. The final report of the
study has not been published so far.

(c)-No such studies have been
conducted by the ICMR on epilepsy.

(d) The ICMR’s Natioral of
Occupational Health Ahmedabad 1s
already having a Division which
works on experimental evaluation of
pesticides commouly uscd in India
and galso initiates epidemiciogical
investigations.

Medical facilities to Uttarkashi
victims

46. SHRI B. K. HARI-
PRASAD : Will the Minister of
HEALTH AND FAMILY WEL-
FARE be pleased to refer to the
answer to Unstarred Question 1172
given in the Rajya Sabha on the 4th
December, 1991 and state :

(a) whether it is a fact that victims
of Uttarkashi earthquake continue
to be neglected and are not getting
health care ; and

(b) whether it is also a fact that
only a few NGOs are providing
health care to the victims and if so,
“the names of these NGOs ihcicating
the assistance provided to them ?

[RAJYA SABHA ]

fo Questions 116

THE MINISTER OF STATE
IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE
(SHRIMATI D. K. THARA DEVI
SIDDHARTHA) (a) No. All
the earthquake victims are heing
provided proper and edequate health
cere.

(b) No. Most of the proper
medical and health care has been
provided by Govt. agencies. However
some of the NGOs like  Shri
Bhuvaneshwar = Mahila  Ashram
Anajenisan, Tehri Garhwal have also
c_cn;rlbuted medical carc to  the
victims, 7

Water borne discases

3547. SHRI MENTAY
PADMANABHAM Wit ‘he
Mirister ¢f HEALTH AND

FAMILY WELFARE b: pleased to

stgte

(a) whother it s a faco thas
Government have :demifisd  ateas
moest prens to water borne direases
and epidemics ;

(b) if so what arc ithe defails
thercof ard steps taken to reduce the
weier-berne discasss

(c) what it the financial ass.sicnce
being provided to varicus states to
ccmbat water-berne diseases ;

(d) the assistence received  frem
interpetiopal agencies for such prog-
remmes ; and

(e) ih numb-r of pecple affecied
w.th water-borre diseases at any
time all ¢ver the couniry ?

THE MINISTER GF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFAERE
(SHRIMATI D. K. THARA DEVI
SIDDHARBHA) : (&) No St

(b) Dces nct arise.

(¢) Assistance is rrovided  for
Accelerated Rural Water Supply




